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Hutments for Slum Dwellers in Bombay 

7008. SHRIMATI USHA PRAKASH 
CHOUDHARI : Will the Minister of 
WORKS AND HOUSING be pJeased to 
state: 

(a) whe*er Government are aware of 
the plan, for hutments for housing slum 

Dwellers in Greater Bombay with the aid 
from the World Bank; and 
,. 

(b) jf so the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS.' IN THE 
MINISTRY OF WORKS AND HOUSING 
AND JNiTHE DEPARTMET OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIKAR-
JUN) : (a) and (b) Discussions are in pro-
gress with tbe World Bank for assi tance to 
an Urban Development Project in Bombay 
whkh i expected to include components of 
sites and services, slum upgradation and 
improvement of municipal ~ infrastructure. 
However the details of the components and , , 

the amount of loan will be finalised only 
after negotiations with tbe World Hank are 
completed. 

Prices of Produce Being Given to Farmers 

7009 SHRI MADHAVRAO SCINDIA : 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that farm~rs 
do not get maximum benefit of the prices of 
their produce prevailing in the terminal 
markets. 

(b) if so, the reasons therefore, and 

(c) the steps Government have taken 
in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) to 
(c) 1 here is a price lag between the prices 
received by the farmers. in prj mary m rkets 

and !he prices prevailing in terminal 
markets. This price lag, however. varies from 
crop to crop and depends on distance bet-
ween prima,ry and termin~l maT kets, trans· 
portl and handling charges, trade maralns, 
marketing and other charges etc. 

For most of the important agricultural 
commodities the farmers are getting the 
benefit of remunerative prices In the case 



,( 

89 Written Answers CHAITRA 20, 1906 (SAKA) 90 

~f foodgrains w,b ich constitute a major pro-
portio,n of agricultural production, ab ur 15 
million toones of rice and wheat are put-
chased by the Food Corporation of Jndia 
and State Agencies it prOClJremen t price -

y. h cb are being fixed at a remunerative leve1. 
Sim il arly, 0 er 35 per cent f cotton is being 
purchased at remunerative prices .by the 
cotton corporation of Jndia, State Coo-
perative Marketing Federation of Mahs-
fa htra, GujJra~ et. As regards sugarcane, 
about 55 per cent of the national production 
of sugar is in the cooperative 5,:ctor and 
benefit in thl.!· for m of remunerative prices 
of sugarcane are a ·.ailabL! to the cane gro-
wer~, Jute Corporation of l nd ia has also 
been purchasing raw jute (u pto 21 per cent 
of production in 198 : -82), The N ational 
Agricultura1 oopcrative Marketing Federa-
tion (NAFED) and State Coorerative Orga-
nisations undertake marktt SUPP lJrt opera-
tions in respect of commodities like pulses, 
oil. eed,s onione; and potatoe as and when 
neces, ary, GeJerally, wherever well-orga-
nised regulated markets are functioning the 
return to the producers on tht: quantity sold 
is reasonably good, Uptil March end last 
year, 5430 regulated markets including princi-
pal markets and 'sub-market yards have been 
established in the country, Primary Coopera-
tive Marketing Societies have been organised 
to enhance the bargaining capacity of the 
farmers to secure a reasonable price for 
their produce. Moreover dissemination of , 
market news and intelligence increa es the 
awareness among the farmers and helps 
them to make marketing decisions. With 
continuing efforts at increa ing the number 
of regulated mal kets and expanding the o'pe-
ration of cooperative marketing organisa-
tions and, ,other public sector agencies the 
farmers' share in prices prevailing in termi-
nal markets is expected to improve further, 

Credit Assistance Render d by Cooperative 
Bank of Sikkim 

7010, SHRI P M. SUBBA: Will tbe 
Minister of AGRICULTURE be pleased to 
state: 

(a) the amount of credit ass istance 
rendered by the Cooperative Bank of Sikkim: 

(b) the details of the beneficiaries of 
the loaDs dUriDg the }ear$ 1982-83 and 1983-
84 : 

(c) whethff Government propose to 
lake over the management of that Bank: . 

(d) whether a Managitlg Director has 
been appointed for the Bank, if Dot, the 
n:asons therefor : 

, 
(e) whether there are any ddaulters in 

repaym~nts in respect of lhe loans disbursed-, 
and 

. 
(f) the steps bei~g taken to make tLe 

bank funct ion more effectivdy ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGE NO -tA M , KWANA) : (a) to . (f) 
The Sikkim State Cooperative Bank Ltd . 
is to be eSlablished in the State of Sikkj~ 
by converting the State Bank of Sikkim 
for wh ich n cessary legislation has 
already been pass d, The Sjkkim State 
Cooperative Bank has not yet commenced 
Banking operation'S and the que tion of 
aprointme'ot of a Managing Director and 
disburswment of loans will arise only when 
the bank becomes operative. At preseot the 
Reserve Bank of India is conducling an ins-
pectio of the State Bank of Sikkim to ascer-
tain its assets and liabilities, 

General Body Meeting . of ICAR Society 

7011. DR. A,V. AZMI: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether General Bod,y meeting of 
ICAR Society was held in March 1984 and 
outside participation was limited; 

(b) the dates Qf holding each General 
Body meeting of ICAR Society from 1980 t o 
1984 with • approved membership co m 
position and ·rea~o for holding io March, 
1984 when States' budget sessions interfere; 




